R - BEFORE THE ADJUDICATING AUTHORITY

NATIONAL COMPANY LAW TRlBUNAI.
AHMEDABAD BENCH_ ’
COURT 1 ‘

- CP(1B) 163 of 2020

Coram: Mr. MADAN BHALCHANDRA GOSAVI, MEMBER (JUDICIAL)
Mr. VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

ATTENDANCE- CUM- ORDER SHEET OF THE HEARING THROQGH VIDEO CONFERENQING BEFORE THE
AHMEDABAD BENCH OF THE NATIONAL COMPANY LAW TRIBUNAI. ON 12.10.2020

“Name of the Compény: ' RN ~ Parthdye Chem Pvt Ltd -

Vs
Clinch Silicones Pvt Ltd

Section: . 9 Insolvency and Bankruptcy Code, 2016

~ ORDER
Leamed PCS Ms. Rioha Goyal appeared for the Operational Creditor.
No one appeared for the Corporate Debtor.

~ Copy of the Petition is served on the Corporate Debtor but Corporate Debtor
refused the same.

~ Matter to appear for further consideration on 08.12.2020.

(VIRENDRARUMARGUPTA) ~  (MADANBGOSAVD
MEMBER|(TECHNICAL) ~ MEMBER @UDICIAL)
Dated this the 12thrday of October, 2020 L o A A
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